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Shortage of Drinking Water in
Haryana

1937. SHRI RAM PRAKASH: wil
the Minister of WORKSS AND HOUS-
ING be pleased to state:

(a) the number of Gram Pancha-
yats and Nagar Panchayatg in the
State of Haryang which are affected
by shortage of drinking water;

(b) the plans framed to tide over
the drinking water shortage in the
areas; and

(c) the number of water tankers
supplied for this purpose during the
lust three years and the expenditur®
incurreg thereon?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHURAM-
MAIAH): (a) to (c). The requisite
information is being collected from
the Government of Haryana and will
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on receipt be laid on the Table of
the Sabha

Effect of Policy Change on FCI
Procurement

1938. SHRI P. M. MEHTA, Wut
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Chairman cof the
Food Corporation of India admit-
ted that the quantum of indigenous
provarememt vi {ovdgrwms nas devreas.
ed in the wake of policy changeg and
setting up of own Food Corporations
by several States;

(b) whether the Chairman has also
stated that efforts were being made
to diversify the activitieg of F.C.I. and
thereby utilise the expertise, resour-
ces and surplus man power; and

(c) if so, to what extent thesa po-
licy changes have affected the pro-
curement and what steps are being ta-
ken to achieve the target fixed?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to (¢) The Chair-
man of the Food Corporation of India
had made an observation relating to
procurement done by the Food Cor-
poration of India during the 1974-75
rabi reason and the need for diversi-
fication of itg activities, Procurement
of wheat ang rice during the current
season hag beten so far 18.99 lakh
tonneg and 2611 lakh tonnes respec-
tively. The shortfall in the procure-
ment of wheat and rice has been
mainly due to fall in the production
of wheat ang rice

Facilities to Farmerg at Door Step

1939. SHRI P, M. MEHTA:
DHRL R V. SWANIRATHAN:
SHRI K. M, MADHUKAR:

Will the Minister of AGRICULTURE
be pleaseq to state:

(a) whether hig Ministry are plan-
ning certain facilities at farmers door—
stepg if so, the facts thereof;
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(b) whether the T A Pars Com-
mittee report in this regard has been
fully implemented, and

(c) what were the
other recommendationg?

Comruittae's

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P SHINDE) (a) to (¢) A
Statement giving the required infor-
mation 1s laid on the Table of the
House. [Placed wn Labrary See
No LT--9067{15)

National Children Board

1940 SHRI P M MEHTA-
SHRI R V SWAMINATHAN:

Will the Minister of EDUCATION,
SOCIAL, WELFARE AND CULTURE
be pleased to state:

(a) whether Union Government
have set up a National Chuldren Board;

(b) 1if so, 1ts main functions,
{c) when was the same set up, and

(d) the performance of the Board
since 1ts formation?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM). (a) to (d) The
National Children’s Board was con-
stituted under Government Resolu-
tion No F 1-14{74-NCD dated Dec~
ember 3, 1974, a copy of which was
placed on the Table of the Sabha on
December, 4, 1974

The functions of the Board are —

1 to create and suctain public
awareness of the needs of
child.en 1 peneral,

2. to coordinate and  integrate
the efforts made by different
governmental and private ag.
encies engaged in impleme~
nting programmes for the
welfare of children,
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3 to review periodically the pro-
gress made 1n the  different
programmes;

4 to locate gaps 1 the existing
gervices and suggest measu-
res for eliminating such gaps;
and

5 to suggest from time to time
any changes needed in the
priorities acecorded to the
different programmes

The functions of the Board will be
advisory and coordinational

Nominations from some of the
State (rovernments concerned  are
still awaited Consequently, no meet-
ing of the Board has been held so far,
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